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RAJYA-SABHA

Tuesday, the  9th  May, 1989/19th
Vaisakha, 1911 (Saka)

The House met ot eleven of the
Mr. Chairman in the Chair.

clock.

ORAL ANSWERS TG QUESTIONS

US. Congress observation regarding

Military relations with India

*201, SHRI KAPIL VERMA:*%
SHRIMATI VEENA VERMA:

Will the Minister of DEFENCE  be
pleased to state;

(a) whether Government have seen an
observation by the U.§, defence depart-
ment in its presentation of annual prog-
ramme to the Congress that it seeks to

expand “Emerging  military-to-military
relations with India because of its key
role in maintaining regional peace and

stability” if so, the Government’s reaction
thereto: and

(b) whether any new programme  of
cooperation in militarv technology is
being taken up with the US.A, if so.
the details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE PRO-

DUCTION AND SUPPLIES IN THE
MINISTRY OF DEFENCE (SHRI
CHINTAMANI PANIGRAHI): (a) Go-

vernment are aware of these observations.

(b) Exploring possible coopération in
technological areas of benefit to our de-
fence interests js an on-going programme,

SHR] KAPIL VERMA. Sir, T would
like to know what the technological areas
are which are to be explored for possible
co-operation.  Ig it correct that  vital
equipment has gone into the building of
the Agni missile which has been obtained
from the United States?  Were there

1The question was actually asked on
the floor of the House by Shri  Kapil
Verma_
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to Questions 2

any conditions
ited States to
tions?

attached by the Un-
the use of these acquisi-

I would also like to know whether the
Chairmayn of the US Senate Armed Ser-
vices Committee, Senator Bingman, asked
the Secretary of State and the Secretary
of Commeice to prohibit issue of  the
export licences to two US firms for sale
to India of the combined Acceleration
Vibration climatic Tesy Sysiem which is
cuiled ciimatic system and if so, what
has been the impact of this on our mis-
sile programme. Is it also correct that
the US easked the Government of India
about our missile programme to convey
its concern and, if so, what was our
veply?  Is it also correct that Mr  Bing-
man raised a question in his own Sub-
Committee that the US will have to
reconsider; the question of  multilateral
assistance to India in the case of develop-
ment of Agni and also stop technology
for our Space programmes?

THE MINISTER OF DEFENCE
(SHRI K. C. PANT): Sir, on the gues-
tion of technology co-operation,  apart
from the training of Indian service officers
in the USA and reciprocal visits of offi-
cers from the two services, which hkave
going on for many years, since 1985, we
have focused on defence technelogy co-
operation. Defenice technology co-ope-
ration commenced with the release of
GE-404 engines for the LCA in 85 and
the US Government suggested the ‘‘Mis-
sion Area” approach for co-operation,
The following mission areas were propos-
ed by us.

(1) LCA, in their aeronautics field;

(2) Missile test range instrumenta-
tion and training; and

(3) Third-generation
system,

anti-armour

A number of products and technolo-
gies identified by us have been released
for the LCA programme_

So this is the broad contour of the tech-
nological cooperation, broad approach.
So far as the other question, the basic
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question, of our missile programme is con-
cerned, our missile programme is an indi-
genous cilort and is based on our own
technology in the sense that our €ngineers
or scicatists are working on this program-
me and we siongjy feel that no oge can
PUL any cUiss O0 us SO Lar us the deveiop-
ment of indizenous technology is concern-
ed. (Interruptions).

SHRI KAPiI. VERMA: Sir, while
congratulating the Government for its very
strong stand on this issus and its correct
attitude, which is in keeping with our na-
tional honour and defence requirements,
I want to ask why progress was so slow
at the moment on LCA on which we
collaborate with the USA? Are we getting
the entire tuchnology and equipment in
respect ol the system we have obtained
from th: U.S. in this cotlaberation pro-
gramme? Are there any strings attached
to it? What is the progress on our own
Indian engine? (b) nocording to Press re-
ports India has crented 2 now office of
Counsellor in our US Embassv to ¢vplore
defence cooperation with the arms manu-
facturers and the Fontagon with a mandate
to diversify India’s defenc: deais with US
bevond the L.CA project. What projects
has the Government in ming for diversi-
fication?

would not

1w i3 moving

say th.t the

very ; comrored aiihy simis
Iny programmes in oav country, even the
developod oo et ey §s ke
Ing o Tore Shnee e 0y e et ahout
Hoo Pt oo s et e aTe ey
abroct buv o csgntes which hog rynerience
Cf e s Tt Ve e e
Wl il a T e g
toke o s OF more, And we
ar~ (e R U T TR o 1

[ ins Hogen will hoar with e (Goave

ernmet in this matter that we nerhaps are
fakina 2. Bnt wilv in this area
of rew technelrov time. hag to *e token, A
lot of money is involved, Before we a0
in for productionisation, we haws to try to
develop the technology test it at each
stage. and in fact ot this particular stage
we havr not yet taken the final decision
and go in for productionisation beacuse

[RAJYA SABHA]

to Questions 4

that will follow after the necessary preli.
minary work hag been done.

As far as the technolegy coming
the USA is concerned, as ths hon. Mem-
ber provably knows, we have cotlaavras
tion with the Irench alsc in this a and

from

woit the Lol o trerrapiionsy of Ui de
and conseplof some ohos §
as the LCA
the UsA 15 convori

Sooor 0 L0r

COOTIT DN aitesm i

cuvrs o

discipiinics in geronavtics (ke dig

control, light weight compasites for
structurss and system integration.

So this will give vou un idea of the
kinds of collaboration with the USA and
with the French,

SHRT KAPIL. VERMA:
plang for diversification?

What are the

SHRj K, C. PANT: Thers are no spe-
cific plans for diversification as such, But
whatever is in national  ivterest, from
wherever we can get it we will cet it

SHRIMATI VEENA VERMA: May
1 know from the hon. Minister whether
the US Defence Department has in its T¢-
port to US Congress said that the US In-
ternational  Military  Education  Training
Programme had promoted india’s saif-re-
liance and had encouraged incrensed cont-
acts and cooporation Boturen the US and

Solarz Com-
1.1 four mitlion

Cepyie

Indizn myPtee

mittee had alse recomm:
train-
rnoent

Pt

P

countiis

tochneloow caries) pote done

technolony to thind workl covarize and
what hag been the jmract of
on the third world countries
India? Our Ambassador, Mr. Kaul .
said that within the overall contract about
Licht Combat Aircraft with the United
States, other companies are sizning con-
tracts to provide supplementary equipment
and technolowy particularly in  avionics,
What are the highlights of this?
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SHRE K. C. PANT: Sir, so far a3
nins .erect is comeerned, ag I said in
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that too,

SHRT KAPIL VERMA: He has not
rerlied to guestion about missile control
1-,11‘]‘16

SHRI K, €, PANT:
Fed to it in the heginning

SHRI N. K. P. SALVE: T must con-
gratulate thr Defence Minister for making
sthd known to this House
»that 8o fur as our
Al
'L(ﬂd o Leen :h:i[

T hove really rep-
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‘efence

ather o
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1 Hinine recional
< T howve not rend this export, V\hmc
tev role it maintaining regional peace™?
To it the United States of America? Ts it
India?

SHRTY KAPIL India.

SHRI N.K.P, SALVE: If it is India,
then there is one more question I have to

VERMA:

[ MAY 1989]

to Questions 6

While seeking
technological

ask. I hope it is India,

military  cooperation  on
ground which every country is entitled to,
has this ever been the premise of the Unit-
2 States of Ann o inat they are entitled
Ly prepdredaess, in

I A P R T Y sy efe?
ever 1o W ¢ uny of these
we e gong in tor techno-

with the United States

faure

CreTiion

)

SHRI k. €. PANT: So {ur w the
is concerned. the quote in the question is
not quite accurate in the sense that the
ideas in that quote are correct.  Though
they have been picked up from thut docu-

ent, but they are at two diiferent places.
The guestion hag ctubbed them to zether.

It i~ a PTIL

quoie

SHRI KAPIL VERMA:
report from Washington,

SHRI K. C. PANT: Even the PTI
report can also be wrong sometimes. But

the two concepts which have been men-

tioned are in that particular reporf. Ip is
a report which is given. T believe. by the
US Department of Defence to the Cong-
ree ang will he discussed there

and then
Snciised. T do not el ™
w2p{ on the contents of that gepeit: But on
o hasic question of our role in maintain-
i we Ja ot look upon
o the

rexlly wunt o

recion and

counire should
Ve 1oL A€ e 1
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S A
3 5 o |
| 5 r
Coan N Lo

t i ! i and Iarue
thL role that we bug r? Y d in the last
at least our Armed
Forces. appreciation for the excellent per-
formance that they have put in and peo-
ple in the country and outside have seen
what they can do when they are put to

twp vears hac wop us
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the test. So far as the disclosure of infor-
maiton is concerned, [ must make it clear
to the hon. Member—he is a very know-
ledgeable Member—that we want to buy
certain things from the United States. It
is not the other way roung angd it is they
who impose resrictions on sending some
sensitive equipment cr technology  here.
So, it is In our inlerest and we give as
much information as we have to in order
10 procure tfiat equipment,

SHRI SUKOMAL SEN: Sir. I would
like to know from the hon. Minister whe-
ther in the recent past any U.S. military
team was allowed to inspect any of our
defence installations or defence production
units, Tf so, what are the units and instal-
Iations and what is the business they have
brought?

SHRI K, C. PANT: Well, I cannot
offhand tell you whether anyone has visit-
ed any of our installations. It is quite
normal quite normal and usual, for many
scientists or even military people to visit
some of the installations, but offhand I
cannot tell you I can tell you the names
of people who have visited this country,
those details T have; the chief of staff has
visited or other officers have visited, or our
officers have gone., Al thosa details I
hive and the programmes are arranged.
I can easily find that out and supply you
the information.

SHRI SUKOMAL SEN: Woulg you
supply that information later on?

SHRT K. C. PANT: Yes.

SHRI SUKOMAT, SEN. That is all
right.,.

SHRT SURESH KALMADT: My ques-
tion relates to the engine for the LCA, You
have contracted with the General Flectric
for 404 engines and T think it was for 10
engines for 10 aiccraft, And vou also
just admitted that our programme for the
engines iy going a litttle slow. So, if a
vosition emerges that we have our air-
frames ready and no encines—of course
ten engines would be imported—have you
thought of asking them, or contracting
with them just now additionally for 50 or

[RAJYA SABHA]

to Questions 8

60 engines, because tomorrow if they re-
fuse us permission for more engines we
are going to be in a soup? That js my
supplementary.” And part (b) of my
quesiton is whether the Pentagon officials
have said that unless we sign the general
security of military information agreement,
tney might not be in 3 position to give us
these engines, Have we replied to that in-
quiry from the USA?

SHRI K. C. PANT: 1n 1983 itself these
GE 404 engines were releixsed for LCA
under a defence technology cooperation.
Bui so far as placing orders for  more
engines js concened, I think it is premature
and unless our scientists decide that more
are necessary, I would not like to place
the orders.

SHRI SURESH KALMADI: The
other part of my question is whether they
have asked us to sign the general security
of military information agreement and
was that a pre-condition to buying the
LCA engines?

SHRI K. C, PANT: My note says that
the Defence technology cooperation com-
menced with the release of GE 404 engi-
nes for the LCA in 1985, That is what my
note says.

SHRI JASWANT SINGH: Reports
have appeared that some kind of a de-
fence specialist has recently been posted
in our Embassy in Washington, [ would
like to know if this ig a fact, Further, if
this is on account of my initiative taken
by the Ministry of Defence, then what ex.
actly would this defence specialist be doing
in the Embassy? Tt is an innovative step.
Therefore. iy it as a consequence of a
realisation that possibly the miiitary atta-
ches that are there, are not doing their
jobs satisfactorily? T would be erateful if
the hon. Minister informed us 23 to what
exactly is this defence specialist going to
do in oy Embassy in Washington.

SHRT K. C. PANT: I was trying to
find out if we have sent any defence spe-
cialist as such, because there ig a military
officer, 25 my hon, friend rightly said, who
should be able to take care of the normatl
requirements of the situation, Whether



9 Oral Answers

LCA cooperation has called for fuxther
strengthening of the scientific level or no;t,
1 will find out and if this question contl-
nues, 1 have asked for informaiton and
will 2t you know.

PROF. CHANDRESH P. THAKUR:
What is involved here is our national inter-
est which is very significant, whether it
relates to the acceleraiton of modernisa-
tion of our defence technology pr the sta-
tus of Indo-US relations, particularly with
regard to possibility of transfer of tech-
nology to India, or the extent of US heal-
thy appreciaiton of our  stand in the
-defence field. Now, I feel reassured as
other Members that the Minister has said
that there wil] be no abatement so far as
modernisation of technology is concerned.
T would seek a further assurance from
him whether this modernisation prccess
will be accelerated regardless of the source
of this modernisation, whether it is ‘X’ or
Y’ country, or where the ‘X country is
hesitant or putting conditions of one kind
or the other, Part (b) of my question
is that eversince the last understanding at
the highest level between the Indian Prime
Minister and the Reagan Administration,
what has been the subsequent thinking of
the US Government, particularly Bush
Administeation, on the status of memo-
randum of understanding so far as trans-
fer of techrology is concerned, Has there
been categorical re-endorsement of Bush
Administration that the memorandum of
understanding can_ and it will, be imple-
mented in full spirit of the initial under-
standing and whether there has been subs.
tantizl progress in that regard? Part (c)
of my question is that so far as Indo-US
relations are concerned, in this field,
there is alwayvs up and down and I think
that the Congressmen and Senators in
the US take a certain stand. Whether they
are ill-informed or motivated in a rarti-
culay way, I do not know, But what are
the efforts being made at our level, whe
ther through diplomatic channe}l or mili-
tary wttache channe! or the highest level
of Governmen: channel. to see that there
is » hette- apvreciation at that level so far
1 Tndian stand is concerned particularly
when we know that they have a particular
stand in relation to China and Pakistan

[9 MAY 1989]

to Questions 10

which is not consistent With theie sand on
Ingdia.

SHRI K. C. PANT: Firstly in relation
to hon. Member, Shri Jaswant Singh’s
guestion, an officer, Consular level, has
been posted to look after LCA procure-
ment work...

SHRI KAPIL VERMA: His pame is

Amitabh Malik,

- SHRI K. C. PANT: Shri Jaswant Singh
should thank him for the name, Now,
as far as modernisation programme is
concerned, I have already said that we
will go ahead with modernisation of
technology; we will go ahead with upgra-
dation of equipment and we have today
thz capability in the country to attend to
a very wide range of modernisation efforts
both in our R&D labs and in our pro-
duction units. 'We have that capability
and we can use that capability to the full,
In fact, we are anxious to use the total
capability in the country to the full whe-
ther in the Government sector or in the
civil secotr or in the public sector or in
the private sector,

So far as the MOU and the Prime
Minister’s visit are concerned, the Prime
Minister’s visit broke new grournd and
the understanding that we achieved has
resulfed in a gradual increase in the visits
ang in the other programmeg about which
T mentioned earlier, But it is an exploratory
process in Ssome areas and a slow pro-
cess in some other areas. 1 do not want
to ¢ive the imvression that evervthing is
smooth, We discuss. We try to see that
there is better understanding. Our em-
bassy there and others are also all the
tima in contact with the US Government
as well as the Senators and the Congress-
men. They are doing this job, T Presume
that Members have also have contacts with
their counterparts there whe, they g0
there and when Congrossmen come here.
This also helps. Boih are onen countries.
Both are free  countries, Bosh countries
have g fren Press. 1 there are differences
in perception. We hope that common
roints would be better apnrecinted. At
the same time, we also do not ignore the
differences in perception which do exist.
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BEAMANIAN SWAMY

Sir, s a quesiion of me or is he
asking o question of the Minister 7 Let
him clarily that, This is not Sovict Pariia-

St

S P
K10y

ment wherz they con be turned upside
down.
MR, CHAIRMAN : Sitting there you

are just before his ove.

SHRI CHATURANAN MISHRA
Whenever anything is said about America,
Mr, Swamy gets up immediately.

SHRI SUBRAMANIAN SWAMY
He spoke zbout me and not abont Ameri-
ca, Is he equating Americy with me? 1
was only educated in America.

[RATYA SABHA]

to Questions
SHRI AIISHRA
That is
my question

CHATURANAN
not my ccueern.

Plriss have patiencs.
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MR. CHAIRMAN . Sk:. Subramanian
Swamy, He was so anxious ([naterriup-
tions) If vou are satisfied with the reply,
vou may not ask the question.

12

T um caly aking
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SHRI SUBRAMANIAN SWAMY :
How can [ be satisfied with whatever the
Congresg says ?

Sir, the question wag based on a PTI
included
been

had also

reiease, thore woudd have

reioae, whersay 0 0t

the UNE

maore 00
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assistancs o mitary techoology  fronsio
or wh - iU s, but even frade relations
will ' the super powe, pressure

Wil sef 0 the Covernment of 1adiy wont
ahead wish the Agri. Now 1 have oonu
thro: P ovoam reenrd and T

find ttyt the: Gevernment  has siill pot
t

—they

steted  cofegayicnlly in Parismes

m v have  tated it outside-—thay  irres-
petive of  the surer power ' nressure
Agni will not suffor whatever the price

we have to pay.  You knoew it how the
U.S. and the Soviet Urjon are now work-
ing in tondom a¥l slong the world, So, T
to know whether the Minister
to snv this in Parliament.

weuld Tk

foowitgoe

MR, CHAIRMAN @ He has already
said it.

SHRY K. €. PANT: T have said what
neads to be sard and needg to be under-

stood.

Transfer Agreements wity, the
Private Sector

202, SHRI SURESH PACHOURI:
Wil the PRIME MINISTER be pleazed to
state :

T«w}mo]o;

(1) whether the National Research
Development  Corporation has recently
signed technology transfer agreements in
high technicue areas with the private sec-
tor;

(b) if <0, what are the details thereof;
including the type of technology which
would be transferred and in which sector;
and

(c) whether the National Research De-
velopment Corporation ig also making a
headway in the export market ?

[ MAY 1989]

10 Quostions 14

THE MINISTER OF STATE IN THE
MINISTRY Or SCIENCE AND TECH-
NOLOGY AND THE MINISIER OF
STAIE IN 1L DEPARITMENTS OF
OCEAN DLVELOPMENT, ATUMIC
ErERGY, B iy AN D SPACE
I5H2 kR YOGAN) - A State-

ment iy Inid ahlxof the Honse

cid
scarcs Do

hf‘(s >

menls Wilh r
the wiaduct on of the

i/ Clorrosion )

o : ‘
Imsecicides (dionocsrotophos,
don, DDVE.

Metnd, Thick ity Hybeid Micre Caraints,
Pho.phor tor Black and White TV Picture
Tubes and Dispo uble Biood Bugs

(¢ Yes, Sir. With hard.y any hud
currency expornts in 1934-85 and 13385-89,
INRDC his sscured over the poriod 1986-
87 1o 1983-89, Contruct:/Lettery of intent
for contructy for  <wport prajeyt. wosth
Rs, 5.6 Crores (US 3751 LAVOV-

ing several indizencusly @

¢ tech-

nologics. The contraciy « cured it 13846-87

have alreadv been executed  sociessiuily

)
ang work on those szo

tn finalise further  contracis worth  Rs,
D23 Crores (US 1.5 millicn:)  during
198990

SHRI SURESH Mr.

ther in

Chairman. Sir. may
order to prevent repetitive import of tech-

noloey and forzien knowhow Natjonal
Res2arch Davelopment  Corporation has

o

created a technology nool to provide the
lutest available technology in India to
the new entrepreneurs eliminating the need
for duplicity and repetition in the import
of some technology so as to prevent|drain
of precioug foreizn exchange reserves 7 If
so, what are the details of such a techno-
logy pool and how is it being operated ?

SHRI K. R, NARAYANAN . Sir, the
NRDC is drawing technologies from all
the Indian laboratories as well ag from
private individual inventors. They get the



